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 one  up  So  in  every  measure  taken,
 We  have  to  see  that  the  burden  falls
 heavily  only  on  those  who  can  afford
 to  bear  it.  We  have  tried  to  save  the
 People  who  cannot  pay,  who  are  in
 difficulty  We  have  tried  to  tap  the
 rich  people

 Then  I  am  not  using  the  word  ‘tax’

 SHRI  BHOGENDRA  JHA  The
 rich  have  been  spared.

 DR  SHANKER  DAYAL  SHARMA
 This  ig  technically  a  fee  and  not  a
 tax.

 Ag  for  delay,  delay  would  have  re-
 sulted  in  8  Jo..  of  Rs  10  ८1०४  which
 would  mean  so  much  103  in  other
 things  We  want  to  utilse  811  this
 for  improving  the  conaitione  I  want
 to  make  2  clear  that  when  we  air
 talking  of  ccunomy,  we  are  not  thnk-
 ing  of  economy  in  terms  of  essentials
 for  the  worker  Fred  during  =  this
 Period  while  ue  were  cileulatmg
 we  also  decided  about  the  quarters
 which  had  been  stopped  earher  tvpes
 Tand  Ho  The  ban  on  them  hid  been
 removed  and  we  are  thinking  of
 that  So  ths  has  to  ०८  balanced
 both  ways  in  order  that  we  may  be
 able  to  meet  the  needs  of  the  com-
 mon  man

 SHRI  BHOGENDRA  JHA  He  has
 net  answered  the  pomt  whether  it
 was  not  posuble  to  invest  in  Tele-
 tom  industry,  not  by  taxmg  people

 का:  by  taking  money  from  financial
 instatutions

 DR  SHANKER  DAYAL  SHARMA
 As  far  as  the  Indian  Telecom  indus-
 try  is  concerned,  the  capital  invest-
 ment  does  not  come  to  much  We
 have  to  pay  for  the  equipment  we
 ‘ase  and  this  will  mainly  go  for  pay-
 ment  for  the  equipment  that  will
 +  used.
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 COMMITTEE  ON  PAPERS  LAID
 ON  THE  TABLE

 (i)  Muvrores

 SHRI  SEZHIYAN  (Kumbakonam):
 I  beg  to  lay  on  the  Table  minutes  of
 the  sittings  of  the  Committee  on
 Papers  Jaid  on  the  Table  held  on  the
 23rd  Junc,  1975,  18th  February  and
 ist  March,  1976

 (h)  पन्ना  Report

 SHRI  SEZHIYAN  Sir,  I  beg  to  pre-
 sent  the  First  Report  cf  tne  Com-
 mittee  on  papers  latd  on  the  Table

 12  42  brs

 STATEMENT  RE  DISCOVERY  OF
 OIL  BY  ONGC  IN  BASSEIN

 STRUCTURE

 THE  MINISTER  OF  PETROLEUM
 (SHRI  ऊ  D  MALAVIYA)  Mr
 Speaker  Sir,  it  t¢  with  a  sense  of
 cons  dernble  giatification  that  I  rise
 to  make  this  statement  today  The
 Hon’ble  Members  are  aware  of  the
 efforts  made  hy  us  ip  oOff-shorg  ¢x~-
 ploration  in  an  area  of  about  100,000
 sq  km,  spreading  from  the  Saura-
 shtra  Coast  to  Konkan  tine  I  have
 already  stated  about  the  spetial  pro-
 ject  known  as  the  ‘Deeper  Con-
 tinental  Shelf  Project’  covering  an
 area  of  about  20,000  sq  km  where
 seismic  surveys  have  been  complet-
 @d  in  a  record  time  of  two  months.
 The  data  obtaineg  from  the  seismic
 survey  of  the  deeper  continental
 dhelf  project  area  are  being  pro-
 cessed  and  evaluated  and  the  pre
 luminary  results  ate  quite  encourag-

 In  all  probability,  exploratory
 drilling  in  the  deeper  continental
 shelf  area  will  also  be  taken  up
 during  thie  year.



 185  Discovery  of  On  MARCH  8,  1976  186
 दी  Bassein
 Structure  (Stat.y

 Against  this  background  of  12.44  hrs.
 work  done  by  the  ONGC,  I  would
 like  to  announce  another  good  ण
 discovery  made  by  ONGC  in  the
 off-shore  areas,  On  the  basis  of
 seismic  surveys  conducted  previous-
 ly,  several  independent  structures
 were  delineated  off  the  Western
 Coast.  One  such  structure  is  located
 about  70  km  west  of  Bassein.  In  the
 light  of  the  optimistic  interpretation
 given  by  the  ONGC’,  geo-scientists
 about  this  structure  and  some  others,
 a@  programme  for  off-shore  explora-<
 tory  drilling  was  discussed  at  a  two-
 day  conference  in  the  first  week  of
 February,  1976  As  a  result  of  these
 deliberations,  ONGC  launched  a  pro-
 gramme  of  simultaneous  drilling  at
 Bassein  structure  and  at  another
 structure  90  km  south  of  Diu  The
 Grilling  was  commenced  on  the  Bas-
 sei,  structure  on  the  11th  February,
 1976  and  the  well  hac  been  project-
 ९०  ६०  ४  depth  of  2300  metre,  After
 Grilling  about  1714  metres.  a  TI
 metre  thick  lime-stone  section  con-
 taining  olf  and  gas  has  been  en-
 countered,  The  preliminary  testing
 could  only  be  of  g  short  duration  but
 it  indicated  goud  production  charac-
 teristics,  A  more  precise  estimute  of
 the  potential  of  this  structure  can  be
 had  after  the  well  ig  drilled  to  the
 projected  depth  ang  the  conventional
 production  test  completed  However.
 I  darg  say  that  the  discovery  is  of
 very  great  significance  and  the  ot!  ss
 of  goog  quality,  The  drilling  has
 been  resumed  and  js  likely  to  96
 completed  during  the  course  of  the
 next  few  days  In  order  to  ef  a
 quick  idea  of  the  potential  of  the
 Bassein  structure  35  wel]  as  the  pros-
 pects  of  the  neighbourin.  area.  a
 programme  has  been  chalked  out  for
 commencing  exploration  ang  apprai-
 sal  drilling  without  losing  any  time.
 The  exploratory:~  cum  assessment
 drilling  will  be  completed  by
 October,  1976  Thig  new  discovery  of
 oi}  at  Bassein  would  take  us  one
 more  step  tewards  the  goal  of  -self-
 sufficiency  in  oil.

 NAGALAND  BUDGET,  1976-77

 MR,  SPEAKER:  Shrimati  Sushila
 Rohatgi  wil;  present  the  Nagaland
 Budget.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATL
 SUSHILA  ROHATGI):  Sir,  the  House
 is  aware  that  the  State  of  Nagaland
 ig  under  the  Piesident’s  Rule  with
 effect  from  22nd  March,  1975  and
 under  the  Piesidential  Proclamation
 issued  under  Article  356  of  the  Con~-
 stilution,  the  powers  of  the  State
 Legislature  ar,  exercisuble  by  or
 under  the  authority  of  the  Parliament.

 MR.  SPEAKER:  You  may  lay  it
 on  the  Table,

 SHRIMATI  SUSHILA  ROHATGI:
 Sir,  I  lay  it  on  the  Table.

 BuvGET  FOR  1976-77  ०  THE  GOVERN-
 MENT  OF  NAGALAND

 The  House  is  aware  that  the  State
 of  Nagalang  is  under  the  Presidents
 Rule  with  effect  fan  22nd  March,
 1975  and  under  the  Presidential  Pro-
 clamation  issued  under  Article  356
 of  the  Constitution,  the  powers  of
 the  State  Legislature  are  exercisable
 by  or  under  the  authority  of  the
 Parhament.  Accordingly,  with  your
 permission  Sir,  उ  lay  before  the  House
 the  Annuaj  Financial  Statement  of
 the  Government  of  Nagaland  for  the
 financia]  year  commencing  from,  Ist
 Apri}  1976  The  Explanatory  Memo-
 randum  and  the  Demands  for  Grants
 are  also  being  circulated  to  the  Hon-
 ourable  Members.

 Revised  Estimates  1975-76

 The  Budget  of  the  Government  of
 Nagaland  for  the  current  financial
 year,  presenteg  to  and  approved  by
 the  House,  assumed  Revenue  Receipts
 at  Re.  45.22  crores  including  Rs.  39.10
 crores  as  grants-in-aid  from  the  Cen-
 tral  Government,  Revenue  Receipts


